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land has to be categorised and an 
alst!slment of the culturable area of 
waste land has to be made. Such 
assessment is currently in progress in 
all the States except Andhra Pradesh 
under a centra.lly sponsored scheme. 

(b) So far an area of 3.8 million 
acres has been located which can be 
economicaUy reclaimed and cultivat-

",d. 

(c) Maximum extent of waste land 
is likely to be availablbe in Rajasthan 
State. 

(d) Out of the areas so far survey-
ed and found fit for reclamation and 
cultivation .. stated at (b) abov., 
most of the area is Government owned 
waste lands, except 1.63 lakh, acres 
which are privately owned. 

Pilot projects tor Planning 

4181. Sbrl Subo4la Banlllla: 
Sui S. C. Samanla: 
Sbrl Bbarwat Jba Asad: 
SIu1 M. L. Dwlved1: 
Sbrl P. C. Borooab: 

Will the Minister of Food. Arrlcul-
1ure. Commanlty Development an" 
Cooperation be pleased to .ta te: 

(a) whether it is a fact that one or 
two DiBtricts in each State were 
take'l1 up as pilot projects for plan-
ning from below: 

(b) the Districts in each State 
which have been taken up for this 
purpose; and 

(c) the nature of success aChieved? 

TIle Deputy MInlaMr Ie Ibe MIDb!-
1ry of Food. ArrteaJtut!. euu-ulb 
'Devt!laptDeDt ami CaoperaUOD (Sllrt 
Shlnde): (a) to (c). Under a Ct!ntral-
Iy Spdnsored Scht!mt! each State has 
bt!t!n asked to ... Iect two or three dis-
trict. (one In each of the principal 
regions of the State) for preparation 
of integrated area plans on the belli 
of lIeld survey.. The list of diltrieta 
where the lurveyS have bt!en tlken 

up is :lS in the statement laid on the 
Table 0: the House. [Placed in Lib-
rary. See No. LT-62J1/66J. Th~ 
districb have been selected recently 
and the surveys are still in progress. 
It is too early to indicate results. 

Movement of Paddy 'rom West Benral 
to Bihar and Bihar to U.P. 

4764. Sbri Madbu Llmaye: 
Shrl Yampal Slnrb: 

Will the Minister of Food, Arricul-
ture. Community Development .... 
Cooperation be pleased to state: 

(a) whether Government are aware 
that there is an absolute ban On the 
movement of paddy from West Bengal 
into Bihar and from Bihar into Uttar 
Pradesh; 

(b) whether Government are aware 
that large number of agricultural 
labourers go from Uttar Pradesh to 
the adjoining district" of Bihar at the 
time of harvcs: ~md afe often paid 
their wages in the form of paddy; 

(c) whether Government are also 
aware that after the reorganisation ot 
the State borders many residents in 
the Kishenganj of Bihar found that 
these farms were now in areas which 
have been transferred to West Ben~ 
gal; and 

(d) if so, the step' taken by Gov-
ernment to relieve acute distress 
caused by the ban on movement of 
Paddy for these people? 

'TIle MIDIaMr of !Hate ID tile MIaI8-
try of F_. Arrtealtaft. C8mm .... 
DeYeiopment and Oooperatloa (Sbrt 
Govlnda Meaon): (a) Each ot the 
States of West Bengal. Bihar and U.P. 
is constituted into a s!parate rice 
zone and movement of paddy from 
and into these States is not allowed 
except under permits and subject to 
certain exemptions. 

(b) Yes. Sir. 

(e) Yes, Sir. 

(d) Bonafide agricultural labourer. 
of U.P. are allowed to tlke padd, 




